¢
| TEM NO. 43 COURT NO. 13 SECTI ON | |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No(s). 167/2016
(Arising out of inpugned final judgnent and order dated 06/07/2015
in CRLA  No. 2641/ 2012 passed by t he Hi gh Court of Judi cature

Al | ahabad)

STATE OF U. P. Petitioner(s)
VERSUS

SHI VENDRA SI NGH @ BHOLA Respondent ( s)

(Wth appln. (s) for exenption fromfiling O T. and perm ssion to
file additional documents)
Date : 10/04/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE ADARSH KUMAR GCEL
HON&#39; BLE MR JUSTI CE UDAY UMESH LALI T
For Petitioner(s) M. C. D. Singh, Adv.
Ms. Sakshi Kakkar, Adv.
M . Devashi sh Chauhan, Adv.
Ms. Shivali Chaudhary, Adv.

For Respondent (s) M. Ashok K. Srivastava, Adv.
M. Yatendra Kumar Sharna, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
Leave granted.
List the matter for final hearing during sumer vacati on.

( SWETA DHYANI ) (VEENA KHERA )
SR P. A COURT MASTER
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